GOVERNMENT OF INDIA
MINISTRY OF FINANCE
DEPARTMENT OF REVENUE

LOK SABHA
UNSTARRED QUESTION No. 1039
TO BE ANSWERED ON FRIDAY, THE 4™ DECEMBER, 2015
13, AGRAHAYANA, 1937 (SAKA)

SIMPLIFYING INCOME TAX LAWS

1039. SHRI A. ARUNMOZHITHEVAN:
SHRI RAMSINH RATHWA:
SHRI RAJAN VICHARE:
SHRIMATI P.K. SREEMATHI TEACHER:

Will the Minister of FINANCE be pleased to state:

(a) whether the Government has set up panel to simplify income tax laws and reduce
litigation, if so, the details thereof;

(b)  whether the panel has submitted its report;
(©) if so, the details thereof; and
(d)  the followup steps taken by the Government to implement the said report?

ANSWER

MINISTER OF STATE IN THE MINISTRY OF FINANCE
(SHRI JAYANT SINHA)

(a) Yes Madam. A ten member committee headed by Mr. Justice R.V. Easwar has been
constituted to simplify income tax laws and reduce litigation. The terms of reference of the
Committee are as under:-

(1) To study and identify the provisions/phrases in the Income-tax Act which are leading
to litigation due to different interpretations;

(11) To study and identify the provisions which are impacting the ease of doing business;
(i) To study and identify the areas and provisions of the Income-tax Act for
simplification in the light of the existing jurisprudence;

(iv) To suggest alternatives and modifications to the existing provisions and areas so
identified to bring about predictability and certainty in tax laws without substantial impact on
the tax base and revenue collection.

(b) & (c) As per the terms of reference, the Committee is required to furnish the first batch
of recommendations by 31* January, 2015.

(d) Does not arise in view of reply to part (b) & (c) above.
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